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TH ATARAAT o STl ST ATAT G T G TTSTAT 31T 3T AL ITASH & 31T Tegeh ATk LT TAT

ITFARTEY o IF Iociterd ratad § IRt ALrerr & ST aehar 2

ATLAT

O TSTH FATTE-NET (FTVH FTCHD) TS AT THG AT GS F AAGUAHL ATH (A9 T
TRESHT F o sferrgr i staaTet @mT afga ar suw R g @ i e,

et =7 AT TEgf® g

FH T GEGIE IR TTH T A7 Qo gE T qARA
(G A=)
AT HHOT Eeret

1 FATITIL T fEret 366 113.00
2 FATTIL EERECAC 367 198.00
3 FATITIL T fEret 368 185.00
4 FATITL EERECACIER] 369 594.00
5 FATITIL T fEret 370 1494.00
6 FATITIL T fEret 374 514.00
7 FATITIL EERECAC 399 107.00
8 FATITIL T fEret 411 484.00
9 FATITIL EERECACIER 412 143.00
10 FATITIL T fEret 413 183.00
11 FATITL EERECACIER 435 120.00
12 FATITIL EERECACE 438 210.00
13 FATTL HR Zerst 439 208.00
14 FATITL EERECACIER 440 760.00
15 FATTL EERECICEl 441 247.00
16 FATTIL EERECAC 442 214.00
17 FATTL EERECICEl 473 469.00
18 FEATITL e SErst 474 1144.00
19 FATTIL RERECACE 528 507.00
20 FATTL HR Zerst 530 519.00
21 FATTIL RERECAC 534 218.00
22 FATITIL EERECICE | 365 100.00
23 FATITL EERECACIER 396 100.00
24 FATITL R 376 3693.00
25 FATTIL EERECACE | 398 170.00
26 FATITL REREEAC 414 112.00
27 FATTIL EERECICE | 513 148.00
28 FATITL R 529 345.00
29 FATTIL EERECICE | 390 100.00

FA : 13399.00
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HILT =T TSI AT

FH GE&AT TgHI T ATH TTH T ATH QI GE&AT SR
EERSLER)
FATITE TEHT

1 EERIRIRES ERD 707 632.00
2 EERIKRES el 708 484.00
3 EERIRIRES ERD 709 531.00
4 FATTR TEAT 710 556.00
5 FATTR T 711 539.00
6 EERIRIRES ERD 712 480.00
7 EERIKRES el 713 341.00
8 EERIRIRES TR 714 201.00
9 FATTT T 715 155.00
10 EERIRIRES TR 721 642.00
11 EERIRIRES TEhT 722 401.00
12 EERLKRES el 723 409.00
13 EERIRIRES TR 724 353.00
14 FATTR TEAT 725 309.00
15 EERIRIRES TR 728 623.00
16 EERLKRES el 729 1050.00
17 EERIRIRES TR 739 1758.00
18 EERIRIRES TR 741 636.00
19 EERLRES e 742 645.00
20 EERIRINES &1 743 750.00
21 FATTR TEAT 747 518.00
22 EERIRINES &1 748 367.00
23 EERLRES e 858 137.00
24 EERLRES e 901 230.00
25 EERIRINES &1 1164 690.00
26 EERLRES e 1165 515.00
27 EERIRINES &1 1220 111.00
28 EERLRES e 1226 398.00
29 EERIRINES &Rl 1227 428.00
30 EERIRINES &Rl 1228 471.00
31 EERLRES ULl 1167 100.00
32 EERIRES ULl 857 100.00
33 EERIRIRES el 856 100.00
34 EERLRES ULl 855 100.00
35 EERLRES el 854 100.00
36 EERLRES el 749 100.00
37 EERIRINES &Rl 1221 100.00
38 EERLRES el 1225 100.00
39 EERLRES ULl 862 100.00
40 EERLRIRES @R 1166 1042.00
41 EERLRES el 753 100.00
42 EERLRES el 848 100.00
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43 FATTT | T 908 100.00
F : 17602.00
wH T TgEI T AT TTH T A7 Qo gE T qARA
CEALEN
FATTIL ATTHT
1 FATITIL ATTAHT 124 628.00
2 FATITIL IEEED 123 603.00
3 FHATIIL IEKED 122 622.00
4 FATITL ATTART 119 466.00
5 FATITIL RIKEED 120 583.00
6 FATITIL ATTAHT 102 1215.00
7 FATITIL RIKEED 104 674.00
8 FATITIL RIKEED 103 920.00
9 FATITIL RIKEED 4 185.00
10 FATITIL RIKEED 1016 852.00
11 FATTIL ATTAHT 1017 608.00
12 FATITIL RIKEED 1018 813.00
13 FATITIL ATTAHT 323 2013.00
14 FATITIL ATTART 372 903.00
15 FATITIL RIKEED 373 1138.00
16 FATITIL ATTART 411 100.00
17 FATTL HATTAHT 410 100.00
18 FATITIL RIKEED 412 112.00
19 FATTL HATTAHT 413 1221.00
20 FATITIL ATTAHT 414 1184.00
21 FATITIL ATTAHT 415 1288.00
22 FATTL HATTAHT 425 237.00
23 FATTIL ATTAHT 426 3132.00
24 FATTL HATTAHT 121 100.00
25 FATITIL ATTAHT 321 1912.00
26 FATTIL ATTAHT 5 1524.00
27 FATITL ATTAHT 1021 1526.00
28 FATITL ATTAHT 428 1253.00
F : 25912.00
FH G&IT TgHI T A T FT ATH QI AT SR
(ST i)
FATTIL RS

1 EERLRES graTe] 1396 304.00
2 EERLRES ELEESE 1397 452.00
3 EERIRIRES grate] 1398 250.00
4 EERLRES CLEES 1402 980.00
5 FHTITITIL graTe] 1403 116.00
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HILT =T TSI AT

6 FATTIT grETET 1404 202.00
7 EERIRIRES grate] 1470 126.00
8 EERIRIRES grate] 1471 356.00
9 FATT grETET 1472 376.00
10 EERIRIRES grate] 1475 213.00
11 EERIKRES CLEESE 1466 100.00
12 EERIRIRES grate] 1738 100.00
13 EERIKRES CLEES 1465 100.00
14 EERIKRES CLEES 1485 100.00
15 EERIRIRES grate] 1484 100.00
16 EERIKRES CLEES 1399 100.00
17 ESRIRIRES gra<sT 1370 2127.00
18 EERLKRES CLEES 1381 987.00
19 ESRIRIRES gra<sT 1464 100.00
20 ESRIRIRES gra<sT 1587 7940.00

A : 15129.00

T CEGICEIEIC ITH T 7T I qEdqT SR
(@R )
FATITL EREL

1 FEATIT st 1116 1036.00
2 EERLRES EREL 1114 100.00
3 FEATTL ST 1113 100.00
4 EERLRES EREL 1109 100.00
5 FEATTL ST 1103 100.00
6 EERLRES EREL 1104 100.00
7 EERLRES EREL 1090 100.00
8 FEATTL ST 1091 100.00
9 EERLRES EREL 1053 100.00
10 FEATTL ST 1039 100.00
11 EERLRES EDREL 1040 100.00
12 EERLRES EREL 1042 100.00
13 EERIRES EREL 1043 100.00
14 EERLRES ERELl 1031 100.00
15 EERIRES EREL 1004 100.00
16 EERLRES EREL 1003 100.00
17 EERLRES EREL 1002 100.00
18 EERLRES EREL 1001 100.00
19 EERLRES EREL 999 100.00
20 EERLRES EREL 998 100.00
21 EERLRES EREL 997 100.00
22 EERLRES EREL 996 100.00
23 EERLRIRES EREL 1115 779.00
24 EERLRES EREL 1119 100.00
25 EERLRES EREL 1100 100.00
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26 FATTIT FAST 1052 100.00
27 FATTIL FAST 1055 100.00
28 FATTIL FAST 1044 100.00
29 FATT FAST 995 100.00
30 FATTIL FAST 1045 100.00
31 FATTI FAST Road 100.00
FA : 4715.00
wH T TgEI T AT TTH T A7 Qo gE T qARA
(G feR)
FATTIL AT

1 FATITE AT 1152 100.00
2 FATT RICIR 1151 100.00
3 FATT ATEAT 1150 100.00
4 FATITIL ATEAT 1146 257.00
5 FATT RICIE 1135 588.00
6 FATTIL AT 1134 1274.00
7 FATT RICIR 1133 857.00
8 FATITIL AT 1132 212.00
9 FATT RICIR 1131 743.00
10 FATT RICIR 1196 310.00
11 FATITE AT 1197 100.00
12 FATIT RICIEI 1198 100.00
13 FATTIL ATEAT 1199 100.00
14 FATIT RICIEI 1201 100.00
15 FATITIL ATEAT 1204 117.00
16 FATTIL ATEAT 1334 100.00
17 FATIT RICIEI 1335 100.00
18 FATTIL ATEAT 1336 100.00
19 FATIT RICIEI 1337 187.00
20 FATTIL ATEAT 2041 100.00
21 FATIT RICIR 2042 105.00
22 FATIT RICIRI 2220 163.00
23 FATTIL ATEAT 2219 319.00
24 FATIT RICIR 2208 285.00
25 FATITL qTET 2207 232.00
26 FATT ATERT 2205 275.00
27 FATITE qTET 2206 223.00
28 FATTIL ATEAT 2204 100.00
29 FATT ATERT 2199 1050.00
30 FATTIL ATEAT 2198 556.00
31 FATITIL AT 2197 176.00
32 FATTIL ATEAT 2196 1959.00
33 FATTIT ATERT Road 100.00
34 FATITIL AT 1194 182.00
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35 EERIKRES qTErET Road 100.00
36 EERIRIRES AT 1195 201.00
37 EERIRIRES AT 1200 100.00
38 EERIKRES aTErET 1202 100.00
39 EERIRIRES AT 1203 100.00
40 EERIKRES qTErET Road 100.00
41 EERIRIRES AT 1702 100.00
42 EERIKRES aTErET 2280 159.00
43 EERIKRES qTErET 2229 760.00
44 FATITIT qTET 16 1713.00
45 EERIKRES aTErET 642 100.00
46 FATITL IR 2230 100.00
A : 15003.00
wH 9T TgHIA &1 A TTH T A I €& T SERT]
(R )
FATITL FTHTET

1 FATITL FTHTET 306 791.00
2 EERLKRES THIET 307 576.00
3 FATITL FTHTET 308 571.00
4 FATITL FTHTET 309 660.00
5 FATITE FTHTET 310 721.00
6 FATITL FTHTET 553 132.00
7 FATIT FTHTET 554 155.00
8 FATITL FTHTET 560 123.00
9 EERIRIRES JTHIET 561 123.00
10 EERLRES JTHIET 552 100.00
11 FATITL FTHTET 551 100.00
12 EERLRES JTHIET 550 100.00
13 FATITL FTHTET 549 100.00
14 EERLRES JTHIET 559 100.00
15 EERLRES FTHITET 558 100.00
16 EERIRES FTHITET 557 100.00
17 EERLRES JTHIET 604 100.00
18 EERIRES FTHITHET 608 100.00
19 EERLRES JTHIET 609 100.00
20 EERLRES FTHITET 610 100.00
21 EERLRES JTHIET 612 100.00
22 EERLRES JTHIET 613 100.00
23 EERLRES FTHITHET 621 100.00
24 EERLRES JTHIET 622 100.00
25 EERLRES FTHITET 636 100.00
26 EERLRIRES JTHIET 637 100.00
27 EERLRES FTHITHET 638 100.00
28 EERLRES FTHIHET 640 100.00
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29 EERIKRES FTHIHT 311 3638.00
30 EERIRIRES FTHIET 555 160.00
31 EERIRIRES FTHIET 590 100.00
32 EERIKRES STHIHT 305 100.00
33 EERIRIRES FTHIET 556 100.00
34 EERIKRES FTHIHT 548 100.00
F : 9950.00
wH T TgEI T AT TTH T A7 Qo gE T qARA
(& RASECAY)
FATTIL NICEEIRI

1 FATITIL RICCEIRI 232 111.00
2 FATITIL IECEIR 233 503.00
3 FATITIL RIECERI 296 438.00
4 FATITIL RIECERI 299 486.00
5 FATITIL IECEIR 301 481.00
6 FATITIL RIECERI 302 833.00
7 FATITIL IECER 309 172.00
8 FATITL RIECERI 306 216.00
9 FATITIL IECER 314 1189.00
10 FATITIL IECER 229 100.00
11 FATTIL RIECEIRI 358 100.00
12 FATTL RICCEIRI 270 113.00
13 FATITIL RIECEIRII 927 142.00
14 FATTL RICCEIRI 313 239.00
15 FATITL RIECERI 300 100.00
T : 5223.00

[T, &. E-738019]

TSIeg THTE, {&T TRATSHAT Taera [HT
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MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 28th April, 2026

G.S.R. 319(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
the Special Railway Project, namely, Kanalus-Okha (Devbhumi Dwarka) Doubling of Broad Gauge single line in

District Devbhumi Dwarka in the State of Gujarat, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under

sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer- Dwarka, District
Devbhumi Dwarka, in writing and shall set out the grounds thereof and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and
after making such further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow

the objections.
Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:

Kanalus-Okha (Devbhoomi Dwarka) doubling of Broad-Gauge single line in the state of Gujarat.

Name of District: Devbhumi Dwarka

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Meghpar Titodi

1 Kalyanpur Meghpar Titodi 366 113.00
2 Kalyanpur Meghpar Titodi 367 198.00
3 Kalyanpur Meghpar Titodi 368 185.00
4 Kalyanpur Meghpar Titodi 369 594.00
5 Kalyanpur Meghpar Titodi 370 1494.00
6 Kalyanpur Meghpar Titodi 374 514.00
7 Kalyanpur Meghpar Titodi 399 107.00
8 Kalyanpur Meghpar Titodi 411 484.00
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9 Kalyanpur Meghpar Titodi 412 143.00
10 Kalyanpur Meghpar Titodi 413 183.00
11 Kalyanpur Meghpar Titodi 435 120.00
12 Kalyanpur Meghpar Titodi 438 210.00
13 Kalyanpur Meghpar Titodi 439 208.00
14 Kalyanpur Meghpar Titodi 440 760.00
15 Kalyanpur Meghpar Titodi 441 247.00
16 Kalyanpur Meghpar Titodi 442 214.00
17 Kalyanpur Meghpar Titodi 473 469.00
18 Kalyanpur Meghpar Titodi 474 1144.00
19 Kalyanpur Meghpar Titodi 528 507.00
20 Kalyanpur Meghpar Titodi 530 519.00
21 Kalyanpur Meghpar Titodi 534 218.00
22 Kalyanpur Meghpar Titodi 365 100.00
23 Kalyanpur Meghpar Titodi 396 100.00
24 Kalyanpur Meghpar Titodi 376 3693.00
25 Kalyanpur Meghpar Titodi 398 170.00
26 Kalyanpur Meghpar Titodi 414 112.00
27 Kalyanpur Meghpar Titodi 513 148.00
28 Kalyanpur Meghpar Titodi 529 345.00
29 Kalyanpur Meghpar Titodi 390 100.00

TOTAL 13399.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Gadhka

1 Kalyanpur Gadhka 707 632.00

2 Kalyanpur Gadhka 708 484.00

3 Kalyanpur Gadhka 709 531.00

4 Kalyanpur Gadhka 710 556.00

5 Kalyanpur Gadhka 711 539.00

6 Kalyanpur Gadhka 712 480.00

7 Kalyanpur Gadhka 713 341.00

8 Kalyanpur Gadhka 714 201.00

9 Kalyanpur Gadhka 715 155.00
10 Kalyanpur Gadhka 721 642.00
11 Kalyanpur Gadhka 722 401.00
12 Kalyanpur Gadhka 723 409.00
13 Kalyanpur Gadhka 724 353.00
14 Kalyanpur Gadhka 725 309.00
15 Kalyanpur Gadhka 728 623.00
16 Kalyanpur Gadhka 729 1050.00
17 Kalyanpur Gadhka 739 1758.00
18 Kalyanpur Gadhka 741 636.00
19 Kalyanpur Gadhka 742 645.00
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20 Kalyanpur Gadhka 743 750.00
21 Kalyanpur Gadhka 747 518.00
22 Kalyanpur Gadhka 748 367.00
23 Kalyanpur Gadhka 858 137.00
24 Kalyanpur Gadhka 901 230.00
25 Kalyanpur Gadhka 1164 690.00
26 Kalyanpur Gadhka 1165 515.00
27 Kalyanpur Gadhka 1220 111.00
28 Kalyanpur Gadhka 1226 398.00
29 Kalyanpur Gadhka 1227 428.00
30 Kalyanpur Gadhka 1228 471.00
31 Kalyanpur Gadhka 1167 100.00
32 Kalyanpur Gadhka 857 100.00
33 Kalyanpur Gadhka 856 100.00
34 Kalyanpur Gadhka 855 100.00
35 Kalyanpur Gadhka 854 100.00
36 Kalyanpur Gadhka 749 100.00
37 Kalyanpur Gadhka 1221 100.00
38 Kalyanpur Gadhka 1225 100.00
39 Kalyanpur Gadhka 862 100.00
40 Kalyanpur Gadhka 1166 1042.00
41 Kalyanpur Gadhka 753 100.00
42 Kalyanpur Gadhka 848 100.00
43 Kalyanpur Gadhka 908 100.00
TOTAL 17602.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Bhopalka

1 Kalyanpur Bhopalka 124 628.00
2 Kalyanpur Bhopalka 123 603.00
3 Kalyanpur Bhopalka 122 622.00
4 Kalyanpur Bhopalka 119 466.00
5 Kalyanpur Bhopalka 120 583.00
6 Kalyanpur Bhopalka 102 1215.00
7 Kalyanpur Bhopalka 104 674.00
8 Kalyanpur Bhopalka 103 920.00
9 Kalyanpur Bhopalka 4 185.00
10 Kalyanpur Bhopalka 1016 852.00
11 Kalyanpur Bhopalka 1017 608.00
12 Kalyanpur Bhopalka 1018 813.00
13 Kalyanpur Bhopalka 323 2013.00
14 Kalyanpur Bhopalka 372 903.00
15 Kalyanpur Bhopalka 373 1138.00
16 Kalyanpur Bhopalka 411 100.00
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17 Kalyanpur Bhopalka 410 100.00
18 Kalyanpur Bhopalka 412 112.00
19 Kalyanpur Bhopalka 413 1221.00
20 Kalyanpur Bhopalka 414 1184.00
21 Kalyanpur Bhopalka 415 1288.00
22 Kalyanpur Bhopalka 425 237.00
23 Kalyanpur Bhopalka 426 3132.00
24 Kalyanpur Bhopalka 121 100.00
25 Kalyanpur Bhopalka 321 1912.00
26 Kalyanpur Bhopalka 5 1524.00
27 Kalyanpur Bhopalka 1021 1526.00
28 Kalyanpur Bhopalka 428 1253.00
TOTAL 25912.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Khakharda

1 Kalyanpur Khakharda 1396 304.00
2 Kalyanpur Khakharda 1397 452.00
3 Kalyanpur Khakharda 1398 250.00
4 Kalyanpur Khakharda 1402 980.00
5 Kalyanpur Khakharda 1403 116.00
6 Kalyanpur Khakharda 1404 202.00
7 Kalyanpur Khakharda 1470 126.00
8 Kalyanpur Khakharda 1471 356.00
9 Kalyanpur Khakharda 1472 376.00
10 Kalyanpur Khakharda 1475 213.00
11 Kalyanpur Khakharda 1466 100.00
12 Kalyanpur Khakharda 1738 100.00
13 Kalyanpur Khakharda 1465 100.00
14 Kalyanpur Khakharda 1485 100.00
15 Kalyanpur Khakharda 1484 100.00
16 Kalyanpur Khakharda 1399 100.00
17 Kalyanpur Khakharda 1370 2127.00
18 Kalyanpur Khakharda 1381 987.00
19 Kalyanpur Khakharda 1464 100.00
20 Kalyanpur Khakharda 1587 7940.00
TOTAL 15129.00
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Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Kenedi

1 Kalyanpur Kenedi 1116 1036.00
2 Kalyanpur Kenedi 1114 100.00
3 Kalyanpur Kenedi 1113 100.00
4 Kalyanpur Kenedi 1109 100.00
5 Kalyanpur Kenedi 1103 100.00
6 Kalyanpur Kenedi 1104 100.00
7 Kalyanpur Kenedi 1090 100.00
8 Kalyanpur Kenedi 1091 100.00
9 Kalyanpur Kenedi 1053 100.00
10 Kalyanpur Kenedi 1039 100.00
11 Kalyanpur Kenedi 1040 100.00
12 Kalyanpur Kenedi 1042 100.00
13 Kalyanpur Kenedi 1043 100.00
14 Kalyanpur Kenedi 1031 100.00
15 Kalyanpur Kenedi 1004 100.00
16 Kalyanpur Kenedi 1003 100.00
17 Kalyanpur Kenedi 1002 100.00
18 Kalyanpur Kenedi 1001 100.00
19 Kalyanpur Kenedi 999 100.00
20 Kalyanpur Kenedi 998 100.00
21 Kalyanpur Kenedi 997 100.00
22 Kalyanpur Kenedi 996 100.00
23 Kalyanpur Kenedi 1115 779.00
24 Kalyanpur Kenedi 1119 100.00
25 Kalyanpur Kenedi 1100 100.00
26 Kalyanpur Kenedi 1052 100.00
27 Kalyanpur Kenedi 1055 100.00
28 Kalyanpur Kenedi 1044 100.00
29 Kalyanpur Kenedi 995 100.00
30 Kalyanpur Kenedi 1045 100.00
31 Kalyanpur Kenedi Road 100.00
TOTAL 4715.00
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Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Bhatiya

1 Kalyanpur Bhatiya 1152 100.00
2 Kalyanpur Bhatiya 1151 100.00
3 Kalyanpur Bhatiya 1150 100.00
4 Kalyanpur Bhatiya 1146 257.00
5 Kalyanpur Bhatiya 1135 588.00
6 Kalyanpur Bhatiya 1134 1274.00
7 Kalyanpur Bhatiya 1133 857.00
8 Kalyanpur Bhatiya 1132 212.00
9 Kalyanpur Bhatiya 1131 743.00
10 Kalyanpur Bhatiya 1196 310.00
11 Kalyanpur Bhatiya 1197 100.00
12 Kalyanpur Bhatiya 1198 100.00
13 Kalyanpur Bhatiya 1199 100.00
14 Kalyanpur Bhatiya 1201 100.00
15 Kalyanpur Bhatiya 1204 117.00
16 Kalyanpur Bhatiya 1334 100.00
17 Kalyanpur Bhatiya 1335 100.00
18 Kalyanpur Bhatiya 1336 100.00
19 Kalyanpur Bhatiya 1337 187.00
20 Kalyanpur Bhatiya 2041 100.00
21 Kalyanpur Bhatiya 2042 105.00
22 Kalyanpur Bhatiya 2220 163.00
23 Kalyanpur Bhatiya 2219 319.00
24 Kalyanpur Bhatiya 2208 285.00
25 Kalyanpur Bhatiya 2207 232.00
26 Kalyanpur Bhatiya 2205 275.00
27 Kalyanpur Bhatiya 2206 223.00
28 Kalyanpur Bhatiya 2204 100.00
29 Kalyanpur Bhatiya 2199 1050.00
30 Kalyanpur Bhatiya 2198 556.00
31 Kalyanpur Bhatiya 2197 176.00
32 Kalyanpur Bhatiya 2196 1959.00
33 Kalyanpur Bhatiya Road 100.00
34 Kalyanpur Bhatiya 1194 182.00
35 Kalyanpur Bhatiya Road 100.00
36 Kalyanpur Bhatiya 1195 201.00
37 Kalyanpur Bhatiya 1200 100.00
38 Kalyanpur Bhatiya 1202 100.00
39 Kalyanpur Bhatiya 1203 100.00
40 Kalyanpur Bhatiya Road 100.00
41 Kalyanpur Bhatiya 1702 100.00
42 Kalyanpur Bhatiya 2280 159.00
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43 Kalyanpur Bhatiya 2229 760.00
44 Kalyanpur Bhatiya 16 1713.00
45 Kalyanpur Bhatiya 642 100.00
46 Kalyanpur Bhatiya 2230 100.00

TOTAL 15003.00

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Bamanasa

1 Kalyanpur Bamanasa 306 791.00
2 Kalyanpur Bamanasa 307 576.00
3 Kalyanpur Bamanasa 308 571.00
4 Kalyanpur Bamanasa 309 660.00
5 Kalyanpur Bamanasa 310 721.00
6 Kalyanpur Bamanasa 553 132.00
7 Kalyanpur Bamanasa 554 155.00
8 Kalyanpur Bamanasa 560 123.00
9 Kalyanpur Bamanasa 561 123.00
10 Kalyanpur Bamanasa 552 100.00
11 Kalyanpur Bamanasa 551 100.00
12 Kalyanpur Bamanasa 550 100.00
13 Kalyanpur Bamanasa 549 100.00
14 Kalyanpur Bamanasa 559 100.00
15 Kalyanpur Bamanasa 558 100.00
16 Kalyanpur Bamanasa 557 100.00
17 Kalyanpur Bamanasa 604 100.00
18 Kalyanpur Bamanasa 608 100.00
19 Kalyanpur Bamanasa 609 100.00
20 Kalyanpur Bamanasa 610 100.00
21 Kalyanpur Bamanasa 612 100.00
22 Kalyanpur Bamanasa 613 100.00
23 Kalyanpur Bamanasa 621 100.00
24 Kalyanpur Bamanasa 622 100.00
25 Kalyanpur Bamanasa 636 100.00
26 Kalyanpur Bamanasa 637 100.00
27 Kalyanpur Bamanasa 638 100.00
28 Kalyanpur Bamanasa 640 100.00
29 Kalyanpur Bamanasa 311 3638.00
30 Kalyanpur Bamanasa 555 160.00
31 Kalyanpur Bamanasa 590 100.00
32 Kalyanpur Bamanasa 305 100.00
33 Kalyanpur Bamanasa 556 100.00
34 Kalyanpur Bamanasa 548 100.00

TOTAL 9950.00
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Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Kalyanpur Bhatvadiya

1 Kalyanpur Bhatvadiya 232 111.00
2 Kalyanpur Bhatvadiya 233 503.00
3 Kalyanpur Bhatvadiya 296 438.00
4 Kalyanpur Bhatvadiya 299 486.00
5 Kalyanpur Bhatvadiya 301 481.00
6 Kalyanpur Bhatvadiya 302 833.00
7 Kalyanpur Bhatvadiya 309 172.00
8 Kalyanpur Bhatvadiya 306 216.00
9 Kalyanpur Bhatvadiya 314 1189.00
10 Kalyanpur Bhatvadiya 229 100.00
11 Kalyanpur Bhatvadiya 358 100.00
12 Kalyanpur Bhatvadiya 270 113.00
13 Kalyanpur Bhatvadiya 927 142.00
14 Kalyanpur Bhatvadiya 313 239.00
15 Kalyanpur Bhatvadiya 300 100.00
TOTAL 5223.00

[F. No. E-738019]
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